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activity to the needs of society. Coupled 
with this is the comprehensive review of 
the public administration of the countty 
done by the Administrative Reforms Com­
mission and this has thrown up a number 
o f fresh ideas on how the administrative 
system should be streamlined. Government 
have already aken decisions on a number 
of recommendations of the Administrative 
Roforms Commission. These and other 
changes which will be initiated as a result 
of a continuous review of the adminis rativc 
arrangements will lead to significant changes 
in the pa tern of administration

S.T.D. Scheme between Gandhinagar 
and Ahmedabad

1132. SHRI K. S. CHAVDA : Will the 
Minister of COMMUNICATIONS be pleased 
to state :

(a) whether advancc action for plann­
ing add ordering the equipment lor direct 
dialling between Gandhinagai and Ahmeda­
bad had been taken in 1%8 ; and

(b) if so, the time Government will 
take to commission the above Subscribers 
Trunk Dialling Scheme ?

THE MINISTER OF COMMUNICA­
TIONS (SHRI H N. BAHUGUNA) : (a) 
Yes sir, advance action for planning dircct 
dialling between Gandhinagar and Ahmeda­
bad was started in I' 68.

(b) It is hoped that this Scheme will 
be commissioned by 1973

Bad Telephone Service by Sonari 
Fxchangc, Assam

1133. SHRI BISWANARAYAN
SHASTRI : Will the Minister of COM­
MUNICATIONS be pleased to state :

(a) whether he is aware that the 
subscribers of Telephone in Sonari Exchange, 
Assam had disconnected their phones as 
a mark of protest against (i) continuous 
bad service, (ii) wrong and inflated Telephone 
Bills, (iii) non-response to the complaints ; 
and

(b) if so, the steps he proposes to take 
in this matter ?

THE MINISTER OF COMMUNICA­
TIONS (SHRI H. N. BAHUGUNA) : (a) 
Enquiries mule do not reveal what is 
suggested in this part of the question. Sonic 
telephones at Sonari were recently discon­
nected by the Department due to non-pay­
ment or outstanding bills

(b) Docs not arise.
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Re\iow /v('. Cnntinuod Posting o f f ’ R.P. 
and Army Units in West Bcngui

1136. SHRI TR1D1B CHAUDHURI : 
Will the Minister of HOML AFFAIRS be 
pleased to slate :

(a) whether the question of the con­
tinued posting of C.R P and Army units 
in West Bengal in order to assist the West 
Bengal Government to maintain law and 
order in the State has been reviewed by her 
Ministry and the new democratic Coalition 
Government in the stale after assumption 
of power by the latter Government on April
2. 1971 ,

(b) whether any request has been 
received by Government from the State 
Government of West Bengal for withdraw­
ing the C.R P. and the Army from the 
State and for keeping them at convenient 
points outside the State so as to be available 
in ease of any emergency ; and




